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Shri Khadilkar: Sir, I rise on a
point of order regarding the admis-
sibility of this question.

Mr. Speaker: That cannot be ques-
tioned now, when it has been put
down on the Order Paper. If it had
not been allowed, it would have been
a different thing.

Shri Khadilkar: If, under the Rules
of Procedure, it is wrongly allowed. .

Mr, Speaker: I cannot decide at
this moment that it should be taken
-out,

Shri S. M. Banerjee: Your judge-
ment cannot be questioned like this.

Mr. Speaker: Is it only a precept or
the practice also?

School of International Studies

+
*309. Shri S. C. Samanta:
Shri M. L. Dwivedi:
Shri Subodh Hansda:
Shri Bhagwat Jha Asad:
Shri P. C. Boroeah:
Dr. M. M. Das:

Will the Minister of Education be
pleased to state:

«a) whether it is a fact that the
Indian School of International Stu-
dies is still denying students the
option to do research work in Hindi
and other languagee of India by
imposing various restrictions on
them;

(b) whether the School is still
insisting that, if the research mate-
rial is not available in the language
of option, students will not be allow-
ed to do research work in that lamgu-
age;

(¢) whether it is a fact that even
when research guides and teachers
in a particular language are not in
the employment of the School, the
research work is not permitted in the
School* in the language of the ehoice
of a student; and
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(d) whether the School js prepared
to mould itsel? according to the needs
of the time?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt
Darshan): (a) and (b). No, Sir.

(c) and (d). The Academic Council
of the School has already decided
that English shall be the medium of
instruction, examination ang research
at the School. The Board of Research
Studies may, however, at its disere-
tion, permit students of the School
to write the thesis in any language
other than English, provided it can
find a competent supervisor and
examiners for examining the thesis in
the language of the thesis.

No case has arisen so far for the
Board of Research Studies of the
School to consider a request in terms
of the above decision.

Shri S. C. Samanta: Is it true that
one of the examinees of this institute
answered his papers in Hindi and his
case has not been considered as yet
and no results have been given out?
If that is not the reason, namely,
that he wrote it in Hindi, what is the
reason for delay in publishing his
results?

Shri Bhakt Darshan: As 1 have
already stated in reply to the main
question, no such case has come to
the notice of the authorities. If any
case is brought to our notice, we can
look into it.

Shri S. C. Samanta Is it a fact that
yesterday or day before yesterday a
sminar of this institute was held in
Sapru House and one student of this
institute was turneq out because he
was speaking in Hindi in the semi-
nar?

Shri Bhakt Darshan: I have no
information about this, but if the hon.
Member writes to me 1 will make
enquiries. .
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Sari P. C. Borooah: Corroborating

the statement made by my hon.
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friends, Sarvashri Samanta and
Dwivedi, may I know by what time
it will be possible for the Govern-
ment to introduce Hindi in the Schouol
of International Studies?

Shri Bhakt Darshan: I cannot do
anything else but repeat 'my original
answer that the facility has already
been given,

Y ug foa : i a1 gheaq o=

A ITANAT 2T F OF wigsry
T AR ¢ | for o %1 9= a7 @Y 2
A 37 FHTT IR, IF F a1 § wig-
FT qERT F3A &

“English  translation wanted.
Unless you do furnish it, I can-
not appraise your paper. You
may refer the matter to Direo-
tor, if you so desire”,

fr7 ot wz¥g foweT I qegrFT AT
& w77 FYE q9AT 7 IF F 37 A
fafy # faa a1 37 17 faar v &
A7 IR fFL A qg T FAT E AT IGH
art § sfgsrr foaar 2 fs ?

“Tell him that the register is
the official document of the school
and that it is highly improper on
his part to tamper with it.”

# AT ZEITIT AT |Y AT H QU0

FIATE |
Shri Tyagi What is the name of
that officer? (Interruption).

Mr. Speaker: Order, order.

N vy fead : 9 fA@ gq 97+
FATRT AfFaT 78 & | AT T HY
g AT 1 371997 ag & o fora A eqr
F TV ATFIT T 9T AT 50 AT Fo
¥ wfus w7 gy ¥ e Fdfaura
i} farar 2 fe fe= wdat g Wt 2,
P & IR Brzar g v gfer 7 farg-
313 FY =rrﬂ strfa’hr AT ATAT
F—aq 50 AT Fo A i A A F
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oW WERD AT a7 AT AT
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=t wq fomd : & 3 F Afew oz
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weaw g oA &fsd, § +n
FAFXATE

q}qq}fﬁﬂ'ﬁ : =gfEy &1 7 e
fay, o fagra #1 sara g |fgy

oY wwa THA WA qT AT T
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“l may repeat the assurance
which I gave during the debate
on the Half-an-Hour discussion
on the 3rd September that if my
attention is drawn to any case
where the Institution has not
functioned as it should have
either in the selection of teachers
or otherwise, I would personally
look into it and see that the
grants given by the Ministry are
properly utilised.”

= & wia® & o ¥® T 7
FEFATE |
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Shri Kapur Singh: Are we to
understand that the hon. Minister
proposes to penalise the authorities
simply because they have acted
sensibly?

Shri Hem Barua: Since the School
of International Studies is not an
international institution—this is a
national institution—ang this national
institution is showing scant regard to
Indian languages, 'may I know what
drastic steps Government propose to
take to bring the authorities of the

School to a reasonable frame of
mind?
Shri Bhakt Darshan: I must cor-

rect that impression and point out
that though it is located in India, it
has got an international character. ..

Shri Hem Barua: No, no; not at
all. It makes a lot of difference. It
is a School of International Studies;
it is not an international institution.

Mr. Speaker: Lct him say what he
has to say.

Shri Bhakt Darshan: Not only
quite a large number of students and
teachers hail from different parts of
the country but a number of students
and teachers come from foreign
countries also. That has been the
deciding factor,

Shri H. N. Mukerjee: The case of
students referred to in Mr. Madhu
Limaye's question has been hanging
fire before this House, as far as I can
remember, for many months. May I
know, in view of what the Minister
said now that the Government has
offered every facility for the use of
Indian languages for the purpose of
getting a degree in this institution,
why is it that this particular student
appears to have been thrown out and
treated very badly by people whose
animus against Indian languages
seems to be very particularly obvious
in this institution and why does not ¢«
the Government take some stepg to
correct the behaviour of these people
who think of themselves a interna-
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tional experts, or whatever it is, and

who have no respect for our own
Indian languages?
Shri Bhakt Darshan: I can only

repeal 'my assurance that I will per-
sonally look into the matter,

Shri S. Kandappan: It is unfortu-
nate that this question should have
been entertained for the fourth time
in this House within a short span of
three months. 1 would like to know
whether this Government is interest-
ed in keeping the standard of the
academic institutions or simply be-
cause it is an institution which is
Centrally managed or Centrally ad-
ministered, that only Hindi should be
propagated. 1 want to know whether
the motive is to keep the academic
standard or propagation of Hindi in
Central universities. Even foreign
students and many students from
Tamilnad are studying there. It is my
reliable information that the name
mentioned by Mr. Madhu Limaye,
Mr. Ved Prakash Vaidik, whose
guardian happens to be one Parlia-
ment Member in this House, is the
only student who was all along creat-
ing the mischief in this institution
and nobody else. : (Interruptions).

stwg femd : @ TR B &
TET A AT AT v d
Mr. Speaker: He will kindly re-
sume his seat. He ought not to have
used those words. That is not the
correct use of words when we are
discussing it.

Shri Ranga: It is only one student
who is interested on it, and several
times you have allowed questions on
this.

Mr. Speaker: He said he is creating
mischief, and that was what I object-
ed to.

Shri S. Kandappan: I would give
one example. This question should
have been tabled 15 days before. All
the members are quoting here what
happened yesterday. I have a genuine
doubt that yesterday’s incident was a
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pre-plaﬁned enactment of that boy.
(Interruptions).

Shri Daji: I rise on a point of
order. That boy is not present here
to defend himself. How can he say
all those things? (Interruptions).

Shri U. M. Trivedi: He has an
venomous attitude towards Hindi; that
is patent and apparent.

Mr. Speaker: Members should not
get angry. We are discussing a serious
subjects. . .. (Interruptions).

Shri Priya Gupta: This is Question
Hour. We cannot have discussion
now.

Mr. Speaker: So far as this supple-
mentary question is concerned, dis-
cussion has followed; actually we are
discussing it.

st et ¢ gy B, fewEmA Fg
WBEIFAQ) wHHIET gy
|
Shri §. Kandappan. Only one boy\
is holding the whole institution to
ransom.... (Interruptions).
Mr. Speaker: He will sit down now.

I have heard him. There is nothing
more that I can do.

Shri S. Kandappan: The institution
is deprived of its autonomy. I want
an answer whether the motive is to
keep the academic standard or only
to propagate Hindi.

Shri Bhakt Darshan: May I make
it clear that the intention is not to
introduce Hindi only but all other
Indian languages.

Shri Khadilkar: As you have rightly
observed, we are discussing a very
serious matter because the question of
autonomy of a University, the question

of academic life, is involved...... .
(Interruptions).
Shri Priya Gupta: I was expelled

from the the House for clarifying my
position before putting the question.
But he is being allowed now.

Mr. Speaker: He, might. put his
supplementary.
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Shri Khadilkar: I am putting my Mr, Speaker: If he is going to
supplementary; I will have to preface raise these other questions then I

it because I am connected with uni-
versities. . .. (Interruptions). I am
not yielding.

Mr. Speaker: Order, order. Mr.
Priya Gupta should be patient.

+t famr qeAtaw
& @F A e g

Shri Khadilkar: 1 wanted to ques-
tion the admissibility for this reason.
As you rightly observed, if some
student approaches an M.P. and ques-
tions are raised again and again, three
or four times, then the authority of the
university is undermined and indis-
cipline is encouraged.

Mr. Speaker:
question.

Shri Khadilkar:
my question.
in that?

T T &7

He might put his

I am coming to
Is the House interested
This is number one.

Mr. Speaker: That is all.

put his question.

He has

Shri Khadilkar: Sir, it is a very
serious matter. Please allow some
time. I would like to know from you
and from the hon. Minister this.
There are other similar institutions.
Pusa Institute is one where you give
the grant in the same way.

Mr. Speaker:
arguments now.

He cannot enter into

Shri Khadilkar:
question.

I am putting the

oY T : 3T T FW AT A
&Y T AN AE T &

=t fene qenae e w1 S e
F 937 graA & fAE=T a5

Shri Khadilkar: I am putting my
question. There are similar institu-
tions in our country; for instance, the
Pusa Institute is of a similar nature
and that shas the character of a uni-
versity. . 4

would not allow him.

Shri Khadilkar: I am putting the
question. Are Government applying
the same standard regarding the 'me-
dium of instructions to all the insti-
tutions which have got recognition as
a university because they are giving
maintenance grants? It is the same
question which has been raised here.

Shri Bhakt Darshan: The attitude
of the Government can be Summed
up in this way, namely that these
institutions should be given the full-
est autonomy but they should fall in
line with the general pattern of edu-
cation in the country.

Payment of Bonus Act, 1965

+
*310. Shri Maurya:
Shri Yashpal Singh:
Shri Ram Sewak Yadav:
Shri Bagri:

Will the Ministen of Labour, Emp-
loyment and Rehabilitation be pleas-
ed to refer to the reply given to
Starred Question No. 848 on the 7th
September, 1966 regarding Payment
of Bonus Act, 1865 and state:

(a) whether Government have
since examined the suggestions “to
incorporate a fresh Section in the
Payment of Bonus Act, 1965 to safe-
guard the existing quantum of bonus
averaged over three to five vyears”;
and

(b) if not, when a final decision is
likely to be taken in the matter?

The Deputy Minister in the Minis-
try of Labour, Employment and
Rehabilitation  (Shri Shahnawaz
Khan): (a) and (b). A suggestion on
these lines and some other sugges-
tions to meet the situation created by
the Supreme Court judgement are
now before a Bipartite Committee
constituted by the Standing Labour
Committte, at its meeting held on'the





